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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the issue
raised by the hon. Member.

Need for implementation of Metro Rail projects in Tamil Nadu

SHRI K.R.N. RAJESHKUMAR (Tamil Nadu): Sir, | thank you for permitting me to
speak on implementation of Metro Rail projects in Tamil Nadu. Coimbatore is the
second largest city by GDP in the State of Tamil Nadu after the capital of Chennai with
the population of approximately 30 lakhs.

Apart from the local traffic, the people from neighbouring districts travel to
Coimbatore city for work, education and medical needs. Technically, 15 to 20 lakh
people commute daily in and around Coimbatore for the above purposes.
Considering these aspects, the State Government of Tamil Nadu proposed for the
Metro Rail project in Coimbatore city. The Feasibility Study and Detailed project
Report (DPR) have been completed and the State Government of Tamil Nadu had
allocated Rs. 6,670 crores.

So far, the coordination and support between the Ministry of Housing and
Urban Affairs, Government of India and the State Government of Tamil Nadu is
remarkable. However, | request the Ministry of Housing and Urban Affairs to provide
the Central financial assistance as early as possible to initiate the exescution of
Coimbatore Metro Rail project.

The fastest growing Tier Il cities in the State of Tamil Nadu such as Madurai,
Trichy, Tirunelveli, and Salem are also expecting the Metro Rail options owing to its
necessity and economic performance. Kindly consider these projects, as the State
Government of Tamil Nadu is eager to implement these projects with the necessary
support in both financial and executional levels.

DR. SASMIT PATRA (Odisha): Sir, | associate myself with the issue raised by the hon.
Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | too associate myself with the issue raised by
the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | too associate myself with the issue raised by the
hon. Member.
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SHRI T.K.S. ELANGOVAN (Tamil Nadu): Sir, | too associate myself with the issue
raised by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | too associate myself with the issue raised
by the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, | associate myself with the issue raised by the
hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | too associate myself with the issue
raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | too asscciate myself with the
issue raised by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | too associate myself with the issue raised
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the issue
raised by the hon. Member.

SHRI TIRUCHI SIVA: Sir, two Members have spoken in their mother tongue.

MR. CHAIRMAN: Nanri. | hope everybody would start speaking in their mother
tongue. Now, Shri Harnath Singh Yadav.

Denial of OBC status to candidates residing in Delhi since 1993
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